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Action against Ceatral Government
Employees

6114. SHRI BHOGENDRA JHA:
SHRI D.N. PATODIA:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) the total number of Central Govern-
ment employees who have not yet been
allowed to join duty and of those who are
being prosecuted or penalised in any other
way on account of the strike of the 19th
September, 1968; and

(b) their break-up with regard to the
Railways, Post and Telegraphs and other
Departments?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI

CHAITRA 21, 1891 (SAKA)
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VIDYA CHARAN SHUKLA): (a) and (b).
The information asked for is being collected
and will be laid on the Table of the House
as soon as possible.

Disciplinary Action Against Students of
B.H.U.

6115. SHRI VASUDEVAN NAYAR:
Will the Minister of EDUCATION
AND YOUTH SERVICES be pleased to
state:

(a) whether any disciplinary action has
been taken against any student of the
Banaras Hindu University after the appoint-
ment of the Enquiry Committee; and

(b) if so, how many students were
subjected to such disciplinary action?

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (V.K.R.V,
RAO): (a) and (b). One research stud-nt
has been susp~nded pending enquiry into
charges for taking part in the recent dis-
turbances in the University.

Shiv Sena Agitation

6117. SHRI JYOTIRMOY BASU: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether the Border Security Force
and the Gentral Reserve Police Force had
been dep'oyed for protecting the Central
Government’s properties and installations in
Bombay at the time of agitation by the
Shiv Scna resulting in arson and vandalism;
and

(b) if so, the steps taken by the Border
Security Force and the Central Reserve
Police Force to protect the Central Govern-
ment’s installations and properties?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) No, Sir.
However,.a B.S.F. contingent was Kept in
reserve for some time.

(b) Does not arise.





